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Farakka Barrare 

2782 J Shri C. K. Bhattacharyya: 
. 1. Shri P. R. Chakraverti: 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether the completion of the 
Farakka Barrage Project will be 
delayed further; 

(b) the progress achieved in cons-
tructing the feeder canal to divert 
water to Hooghly to' provide water 
for the Calcutta port; 

(c) the different phases for the cons-
truction of the barra·ge; and 

(d) whether arrangements have 
been made for importing machinery 
and equipment? 

The Minister of Irrigation and 
Power (Dr. K. L. Rao): (a) The pro-
jet!t is expected to be completed 
according to Schedule. 

(b) Work in half the length is in 
progress and is expected to be com-
pleted by June, 1968. Arrangement 

Is being made to take up the work 
of the remaining portion after com-
pletion of formalities. 

(c) Out of 109 Bays in Farakka 
Barll8ge, work on 12 Bays On the 
Right Bank and 30 Bays on the Left 
Bank is in 'Progress. Work on the 
remaining portion of 67 Bays will be 
taken up after completion of forma-
lities. In Jangipur Barrage, tender is' 
being finalised and the work will be 
taken up shortl)'. 

(d) Orders for most of the equip-
ment have been placed and they have-
started arriving. 
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CODtracts riveD to MIS Tarapul' 
and Co. 

27B4. Shrimati Savitri Nicam: Will 
the Minister of IrrigatioD and Power 
be pleased to state: 

(a) the number of times when MIs 
'Tarapur and Co., have gone to the 
.arbitration and litigation for the work 
.done by them in the past; and 

(b) whether they have also been 
given import licence for importing 
machinery even before they got the 

·order and finalised the contracts for 
. taking up the work at Farrakka 
Barrage? 

'l.1ae Minister (If IrrigatiOn and PQwer 
(Dr. K. L. ko): Three cases only 

. are known to this Ministry, 'one in 
.Hirakud and two in Sharavathi Valley 
.Projcet. 

(b) No import licence has been 
:lssued to the firm so far. Consequent 
on the decision of the Farakka Bar-
rage Contorl Board to accept the 
recommendation of the Tender Com-
mitte for award of the work on the 
Feeder Canal to Mis Tarapur and. 
Co., a letter of intent was issued by 
the Chief Engineer, Farakka Barrage 
Project to this firm on the 15th Jan-
uary, 1965, intimating the acceptance 

'of their tender ',md requesting them 
to take up the work, pending the 
. execution of formal contract and issue 
·of work order. The firm has already 
gone to the Project site and has start-
ed the preliminary works. One of 
·the terms of the agreement with this 
firm is that Government would' assist 
them in the import of some eqUip-
ment and spare parts for machinery. 
The forei·gn exch:mge applicafions tor 
these items have been received from 

·the firm and are under consideration. 

Bacteria-Destroying TutUe 

f Shri Warior: 
Z7BS. '\. Shrl Vasudevan Nair: 

Will the Minister of Health 
pleased to state: 

be 

(a) whether Government's atten-
tion has been drawn to a press report 
that a new bacteria-destroying tex-
tile has been perfected by the Moscow 
Textile I-nstitute; and 

(b) if so, whether Government 
proPOse to get the know-how from the 
Government of U.S.S.R.? 

'l'Iae MbLIster of BeaItb (Dr. SQh1la 
Nayar): (a) Government are not 
aware of the press report. It is, how-
ever, understood that a laboratory of 
the Moscow Textile Institute has de-
veloped fabrics which kill bacteria. 

(b) The development of this fabl'ic 
is still in its infancy and even in the 
U.S.S.R., it is exPected to go into pro-
duction only next year. The question 
of getting the know-how will be exa-
mined in due course . 

JDtra-lTteriIle DeviceII 

2786. Shri Ramakrishna Reddy: Will 
the Minister of Health be pleased to 
state: 

(a) whether it is a fact that Prof. 
M. S. TRacker 'made a statement re-
cently that a U.:N. Alenc), has pro-
mised to ship 'equi~ent for manu-
facture of intra-uterine devices for 
birth control in India; and 

(b) whether no factories for the 
manufacture of such devices have so 
far been established in India either 
in public or in private sector? 

TIle Minister of Health (Dr. Suhlla 
Nayar): (a) No. Prof. M. S. Thacker 
has only said that the Population 
Council, New York, has pramised to 
supply some Intra-Uterine Contracep-
tive Devices to the Government of 
India. 

(b) An existing Public Sedor Fac-
tory at Eta'-N'llh in Uttar Pradesh has 




